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CENTRAL administrative TRIBUNAL
PRINCIPAL BENCH

NEW DELHI,

O.A. 1046/97

Hon'ble Smt.Lakshmi Swaminathan, Member (J)

Hon'ble Shri H.O.Gupta, Member (A)

New Delhi this the 2nd day of June, 2000
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1. Barl Kesh Meena^
S/o KangeliJ. Meena
OR ©1, Sector H
Sadie; Nager
Hew Delhi-49

2. B.r. Singh
S/o shrl LAKHt-ni cthahi:)
128. Sector,Ho. 2, Ty^e III
Sadiq Hagar
Ree Delhi

3» G«Lt Heena
S/o Shrl Br^jhunftV Ke <:
177 T.. ];o 11, iKLikardoo:::^
Delhi

4d peter Bake
S/o Lj?te Sh, Julius Bm?
R/o 4-42e-CarDilni IlegLr
Kew Delhi 110023

(None for the applicants )

Vcrr uj

1, Lt, Governor
through
Chief Secretary
GTovto of Rcrr of Qelhi
S', ShfiSJ Hath Kiare
Delhi

2o Heeretary^(servlces)
G:Svt. of "H-(jT oT De] hi
Delhi

5. Union of Ifjdie
throug'h

Secre-J^y
Ministry of Hoae
Doi f,rtu,c;,t of DOrr
Key/ Delhi

(None for the Respondents "f
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ORDER (ORAL)

'^Hnn'hle Smt. Takshmi Rwaminathan, Member(J).

None for the parties even on the second call. We

note that there are 4 applicants in this case and none has

appeared nor their counsel. This case has been listed at
Serial No.9 of today's cause list under the caption that no

adjournment will be given". If the applicants were

interested in pursuing it;. they should have been present

either in person or through counsel. In the circumstances,

O.A. is dismissed for default and non-prosecution.

(H-^-'WuSr) <Smt- Lakshmi Swaminathan)
w' K\ MemberCJ)
Member(A)
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